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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
M.A. No. 77/2023
In
Original Application No. 141/2023

In the matter of:
Sh. Anuj Kansal ...Applicant

Versus

Golden Moments Banquet Hall & Ors ...Respondents

ACTION TAKEN REPORT ON BEHALF OF DELHI POLLUTION

CONTROL COMMITTEE WITH RESPECT TO ORDER DATED
13.09.2023.

IT IS MOST RESPECTFULLY SHOWETH:

. That, this matter was taken up by this Hon'ble Tribunal on 10.03.2023 and
pleased to direct Delhi Pollution Control Committee (DPCC), SDM (Karol
Bagh) and DCP (Central) for compliance to look into the grievances of the
applicant mainly against noise pollution on activities in Ajmal Khan park at
East Park Road, Karol Bagh, New Delhi by Raj Tents and Decorators, Raj
Vatika Banquet Hall and Golden Moments Banquet Halls and remedial
action taken in accordance with the Tribunal orders in OA No. 519/2016,
Hardeep Singh & Ors. vs. SDMC & Ors.

. That in compliance to the order dated 10.03.2023, DPCC filed the action
taken report through email on 31.05.2023.

. That, this Hon ble Tribunal considered the report of DPCC on 13.09.2023
and pleased to direct DPCC, SDM (Karol Bagh) and DCP (Central) to file

action taken report in respect of the grievance noted in the order dated

10.03.2023.
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4. That, in compliance of the order 13.09.2023 passed by this Hon’ble Green
Tribunal. DPCC has carried out noise monitoring of all the three mentioned

sites on 23.11.2023. During the noise monitoring it was observed that:

A. M/s Raj Vatika Banquet Hall:

The noise levels during Chadath and bursting of Fire Crackers are

found to be 90.1 Leq dB(A) which exceeds the prescribed norms as
per Noise Rules, 2000.

B. M/s Golden Moments Banquet Hall:

The noise levels are within permissible limits of commercial area.

C. M/s Raj Tent and Caterer:

The noise levels are within permissible limits of commercial area.

The location of the unit are located in the commercial area’s and as per the
Noise Rules, 2000, the noise limits in Day time is 65 dB(A) and at Night is
55 dB(A). Copy of the noise monitoring report dated 23.11.2023 of the
three alleged sites are enclosed herewith as ANNEXURE-1 (Colly).

5. That, DPCC has issued a direction under section 31 (A) of the Air Act-1981
thereby imposing complete ban on bursting of all kinds of firecrackers till
01.01.2024. Copy of the direction dated 06.10.2023 is enclosed herewith as
ANNEXURE-2.

6. That, DPCC issued direction dated 17.10.2023 u/s 5 of Environmental
(Protection) Act, 1986, regarding Implementation of Noise Rules, 2000 to
DM(Central), DCP(Daryaganj), SDM(Karol Bagh) to take necessary action
against the aforesaid Banquet Halls/Tent House in compliance of Noise
Rules, 2000. Copy of the direction dated 17.10.2023 is enclosed herewith as
ANNEXURE-3.

7. That, Delhi police has submitted action taken report dated 01.12.2023
which is being reproduced as follows:-

e A person namely Pawan Sonkar S/o Girish Sonkar R/o 66, Ram

Vatika Colony, Bareilly, UP was bursting firecrackers in his

N’ITM\ cousin marriage in front of T.T office, 878, East Park Road, Karol
"
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e

Bagh. Action U/S 286/188 IPC vide FIR No. 965/2023 dated
23.11.2023 was taken against Pawan Sonkar S/o Girish Sonkar.

e Action U/S 66 DP Act on 08.10.2022 and on 04.02.2023 U/S
32/113 DP Act vide DD No. 10A taken against Raj Vatika, Ajmal
Khan Road, Karol Bagh, Delhi.

e Keeping in view of above-mentioned enquiry and circumstances
time to time action against violation is being carried out.

e Beat staff directed to keep close watch against violation of noise

pollution.

Copy of the action taken report received from Delhi Police is enclosed

herewith as ANNEXURE-4.

. It is therefore requested to this Hon’ble Tribunal that the present status

report may kindly be taken on record.

\W
(Satender Kumar)
Sr. Environmental Engineer

Delhi
Dated % . 12.2023
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MC 7 DPCC
Spre DELRI poLLy TION CONTROL COMMITTEE Alz,
;:m tvﬂwd\t T, of Dedhis @1h
= Kashmere Gate. Delhi 110006

Result No-N23.2426 | 1914

T Nammw & Address of the | nik

In Ajmal Khan Park,

/NGTOA141/2023/MA77/2023/ (Computer No. 179310}

L Ll@{

Date:- Zo0|11| 2023

Mis A Wedding Tent Erecied by Raj Tent and Caterer

Karo!l Bagh
New Delhn-05,
- D o Momitoring  2NRE2023
mae of Monioring 21853 Hrs
RESULT
S No Location Noise Level Remarks
=t front side of the | 67.7 D.J. System Non-operational.
: mhient Noise Lavel 2 front side of the | 68.7 . D.J. System Operational
umit i Leg 4B (A) « -
E: Lbient Noise Lavel & rear side of the 652 | D.). System Non-operational
mai i Lag dB{A) ‘ {
- Ambien: Neise Level = rear side of the 66.3 . D). System Operational
mmit i Leg @B (A -
Noes

The premises is used as Banguet Hall.

i the presnises,

Tae :-'1 hes Two Lood Speakers of 600 Warts each. connected with Amplifiers of 2500 Wans.

> Noise Moaioring was conducted in compliance of Hon'ble NGT Order dated 13.09.2023 it
3 and In O_A. No. 1412023, in presence of officials of SDM Karol Bagh. Delhi

MA Ne 772023

Pofice. DPCC =nd Representative of the unit, by DPCC Air Lab.

i Adr Qualiny

s in Respect of Noise as mentioned in The Environmen:

;0' ¥ P Bt % N T AT LY ! ;
Prosection: Rules, 1986 Schadule 1M is land use based and so assessment of ambient Noise
Level shal! be done. keeping in view the land use of the area.

A A"
Incharge Air Lab

Dr. Hiandita Moitra

~

M\W Y
AEE
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File No. Dp <
o DP%%/CMC VII/NGTOA141/2023/MA?7/2023/ (Computer No. 179310}
. J

—

—=e<c. PELHIPOLLUTIQN CONTROL COMMITTEE

-
L,»'I M {(- i 3 2 s / L F !
“‘"‘\-’?. - Overnment of \( T of Delhis 4th & Sth Floor, ISBT Buitding \* ! L l ME
A\ 174 o Kashmere Gate, Defhi 110006 YL/ somieer
(Visit us af hllp;;}]‘w“,.dm i :

Noise Monitoring Report

Result No-N/23-24/25 “q’g Date:- 20/ 1112623
L. Name & Address of the Unit © M's. Raj Vatika Banquet Hall

Aimal Khan Park, Karol Bagh

New Dethi-16.
2. Date of Monitoring 231172023

3. Time of Monitoring ¢ 20:10 Hrs

RESULT

SNo | Location Noise Level Remarks {
{ k| - 1
1 ! Ambient Noise Level at front side of the 724 D.J. System Non-operational. |

| unit in Leq dB (A (During monitoring Vehicular
| siaiels movement was observed) __{

} -
| Ambient Noise Level at front side of the 74.1 D.J. System Ope_mnonal'
(During monitoring Vehicular

I - .

| RS movement was observed)

D.J. System Non-operational

(During monitoring Vehicular

movement was observed)

4 Ambient Noise Level at right side of the 76.9 D.J. System Operational

unit in Leq dB (A) (During monitoring Vehicular
movement was observed)

5. Ambient Noise Level near Raj Vatika 90.1 During Chadth Band Baja and

Banquet Hall in Leq dB (A) bursting of Fire Crackers were

observed

[S%]

|
i

| Ambient Noise Level at right side of the 4.7
| unit in Leq dB (A)

L

SN [

Note:

» The premises is used as Banquet Hall.
# The unit has Four Loud Speakers 600 watts each connected with Amplifiers 3000 watts in the

premises.
# Noise Monitoring was conducted in compliance of Hon'ble NGT Order dated 13.09.2023 in

M.A. No.77/2025 and in O.A. No. 141/2023, in presence of officials of SDM Karol Bagh, Delhi

Police. DPCC and Representative of the unit, by DPCC Air Lab.

» The Ambient Air Quality Standards in Respect of Noise as mentioned in The Environment
(Protection) Rules, 1986 Schedule 111 is land use based and so assessment of ambient Noise
Level shall be done, keeping in view the land use of the area.

Mo P ﬁlkhwvﬂ

Incharge Air Lab AEE
Dr. Nandita Moitra

Scientist ‘D’

4
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No. DPCC p
ssrzos B N0 FDPCC/CMC VII/NGTOA141/2023/MA77/2023/ (Computer No.’763%0)

(R .

dece DELHI pg o - ]
e ——— LLUTION
"‘;—ﬂ"\."ﬂ‘.; l{unol'nmumluf‘NL i ON CONTROIL COMMITTEE \ ,I
L of Dellt) 4th & 5th Floor, ISBT Buildi L!F E
A\ | /4 Kushmere ¢; Thmabg |
(Visit us Ok rite, Delhl 110006 N d featy!@ tm
e M htps:ivw.dpecoemms.nie.n)
Result No-N/23-24/24 [
24724 (192 Date:- 20|11/2022
I. Name & Address of «
¢ & Address of the Unit t Mis. Golden Moments Banquet Hall
Ajmal Khan Park, Karol Bagh
New Delhi-16. 5
2. Date of Monitoring 23/11/2023
3. Time of Monitoring ¢ 20:10 Hrs
RESULT
S.No i Location Noise Level Remarks
|1 Ambient Noise Level at front side of the 71.7 D.J. System Non-operational.
unit in Leq dB (A) {(During monitoring Vehicular
' movement was observed)
2 Ambient Noise Level at front side of the 78.5 D.J. System Operational
unit in Leq dB (A) (During monitoring Vehicular
movement was observed)
3 Ambient Noise Level at rear side of the 594 D.J. System Non-operational
unit in Leq dB (A)
4 Ambient Noise Level at rear side of the 60.3 D.J. System Operational
unit in Leq dB (A)

Note:

» The premises is used as Banquet Hall.
» The unit has Four Loud Speakers (Two of 1200 watts and Two of 900 Wats) connected with

one Amplifiers of 4000 Watts as reported, in the premises.
Noise Monitoring was conducted in compliance of Hon'ble NGT Order dated 13.09.2023 in

»

M.A. No.77/2023 and in O.A. No. 141/2023, in presence of officials of SDM Karol Bagh, Delhi
Police, DPCC and Representative of the unit, by DPCC Air Lab.

» The Ambient Air Quality Standards in Respect of Noise as mentioned in The Environment
(Protection) Rules, 1986 Schedule 111 is land use based and so assessment of ambient Noise
Level shall be done, keeping in view the land use of the area.

N M,NL@ ) qmﬂ

Incharge Air Lab A.E.E

Dr. Nandita Moitra

Scientist ‘D’

i

i
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By Email

BPce DELHI POLLUTION CONTROL COMMITTEE |12 LiFE
S=—— DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF DELHI) [\\?ﬂ

b Lilestyle Far
‘;ﬁ?}‘ 5% FLOOR, ISBT BUILDING, KASHMERE GATE, DELHI-6 N L
http://dpcc.delhigovt.nic.in

F. No. DPCC/(10)(10)(39)/ leg-2020/3 22 Dated: 0610/ 23

Subject:- Directions uls 31 (A) of Air (Prevention and Control of Pollution) i_l\ct,
1981, read with Rule 20 (A) (6) of the Air (Prevention and Control of Pollution)
(Union Territories) Rules, 1983, to ban manufacturing, storage, sale (including
delivery through online Marketing platforms) and bursting of all kinds of
firecrackers in NCT of Delhi.

Whereas, the Government of NCT of Delhi, decided to impose C"omp!ere Ban
on manufacturing, storage, selling (including delivery through online marketing platforms)
on all kind of firecrackers and bursting thereof upto 01.01.2024 in the territory of NCT of
Delhi.

And whereas, the said decision was challenged before the Hon'ble Supreme
Court in WP (C) No 869/2022 and matter is till subjudice.

Now, therefore, in view of the above and in exercise of the powers conferred
under Section 31(A) of Air (Prevention and Control of Pollution) Act, 1981, read with Rule
20 (A) (6) of the Airr (Prevention and Control of Pollution) (Union Territories) Rules, 1983,
and keeping in view the need in public interest to curb high air pollution in Delhi, Delhi
Pollution Control Committee hereby directs as under:

"There will be a ‘Complete Ban' on all kinds of firecrackers on
manufacturing, storage, selling (including delivery through online marketing
platforms) and bursting of all kinds of firecrackers upto 01.01.2024 in the territory
of NCT of Delhi."

Delhi Police is directed to implement the aforesaid directions. Daily action taken
reports are required to be submitted to Delhi Pollution Control Committee on email ID:

msdpcec@nic.in.
\ﬁ\.

(Dr. K.8. Jayathandran)

Member Secretary
To,

The Commissioner of Police, Jai Singh Road, near Bangla Sahib Gurdwara,
New Delhi-110001.

@

ca
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Copyto:

1.

5.

6.

Divisional Commissioner, Govt. of NCT of Delhi, 5 Shamnath Marg, Dethi-
110054,

The Vice Chairman (DDA), Delhi, Development Authority, Vikas Sadan,
I.N.A., New Delhi-110023.

The Commissioner, Municipal Corporation of Delhi, 4 floor, Dr. SPM, Civic
Centre, Minto Road, Delhi-110002.

The Secretary, New Delhi Municipal Council, 3rd floor, Palika Kendra,
Parliament Street, New Delhi-110001.

The Chief Executive Officer, Delhi Cantonment Board, Sadar Bazar, Delhi
Cantt., Delhi-110010.

All District Magistrates, Govt. of NCT of Delhi,

Copy for kind information to:

1.

Pt 91 L8

Principal Secretary to Hon'ble Lieutenant Governor, GNCTD
Addl. Secretary to Hon'ble Chief Minister, GNCTD
Secretary to Hon'ble Minister (E&F), GNCTD

Staff Officer to Chief Secretary, GNCTD

PPS to Chairman, DPCC

PPS to Pr. Secretary (Environment and Forest), GNCTD

\4

(Dr. K.S. Jayachandran)
Member Secretary

‘ca
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File No. DPCC/CMC-VII/NGTOA141/2023/MA77/2023/ (ComputerteNoT N#Es31¢
1387120/2023/€MC 7 @f&&m Rmindufg, J}

R—

-} S e By Speed PostSpecial Messenger™-
OPCC DELHI POLLUTION CONTROL COMMITTEE | e
» e DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF DELHI '%*5 LiFE
@ % STHFLOOR, ISBT BUH DING, K ASHIMERE GATE. DELHI-TTO006 Y
o s P Visitus at - hitp, dpes dethigovt nic in |
N0 DPCCOMCNIINGT 01412000 ek-Fo T Dated: [ 30 P8
To,

L The District Magistrate (Central), (An” v Y ot~ 3

14, Danvagam, g |
Detln - Hooa

2 The Deputy Commussioner of Police,
Darvagany. Old Delin,
Dethi- 110000

3 The SDM (Kam! Bagh),
Flated Factory Complex, Jhandewalan,
Delht 110005

Sub: - Hon'ble NGT order dated 13.09.2023 in M.A. No. 77/2023 in O.A. No. 141/2023 in the matter
of titled “Anuj Kausal vs Golden Moments Banquets Hall & Ors.”

Refi- Directions w/s § of Environment (Protection) Act, 1986, as amended to date regarding
Implementation of Noise Rules, 2000

Sir Madam.

Please recall Hon'ble NGT order dated 10.03.2023 in matter of “Anuj Kansal Vs Golden Banquets Hall
& Ors” (Copy enclosed) wherein allegations were made regarding severe Noise Pollution (Bursting of

toud crackers. Loud wedding Band, Loud DJ Music band etc.) on East Park Road, Karol Bagh. Delhi -
110003 by

A wedding tent erected in Ajmal Khan Park operated by Raj Tents and Decorators.
Raj Vatika Banquet Hall
Golden Moments Banquet Hall

[P O p—

In this regard, Directions w's 5 of Environment (Protection) Act, 1986 dated 04.05.2023 (Copy enclosed)
was issued which may be reproduced as:-

1. You shall take necessary‘appropriate action against the aforesaid Banquet Halls Tent House in
compliance of Noise Rules, 2000 and submit the Compliance Report to this office within 30 days
Sfrom date of issue of this Direction.

As per DPCC record, Raj Vatika Banquet Hall and Golden Moments Banquet Hall are having valid
Consent to Operate which is valid till 21.12.2026 and 29.06.2026 respectively.

| The Hon’ble NGT reopened the matter vide its order dated 13.09.2023 in M.A. No, 77/2023 in 0.A. No.
141/2023 in the matter of titled “Anuj Kansal vs Golden Moments Banquets Hall & Ors." (Copy
enclosed) which may be reproduced as below:-

uuuuuuu

4. A perusal of the report reveals that the direction issued by the Tribunal have not been complied with
by the competent authorities in true letter and spirit and only paper compliances have been done. The
Action Taken Report has not been substantiated with data on noise levels monitored and notices issued
to Baral Ghars in guestion and others.

5. Hence, we call for Action Taken Reports from Member Secretary, DPCC, SDM Karol Bagh, and
DCP Central, Karol Bagh, New Delhi in respect of the grievance noted in the order dated 10.03.2023,
The said report be submitted within 8 weeks... ...

6. List the matter on 06.12.2023"

| 1
Generated from eOffice by DINESH JINDAL, ALO(Jindal)Legal, ASST. LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 04/12/20¢3 G . i
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M. DPCC/CMC-VII/NGTOA141/2023/MA77 /2023 / (Computer No. 17
1387120/2 ’zaxﬁ-l\%c

7 DPCC

; p whig|
fes action taken report -
e regarding non submission of - report to this office or; '
o i uested to submit the compliance rep {
| 0re n.'q ¢ '

Ihie Hon'ble NGT has shown i
J will be highly appreciated as repo

stll wwaited from you, 'l'!icl‘cfﬂf'l} you
i 4 H . ¥
arprent hasis, Fimely aclian n this repart

I nel: As above Safe dér Kumar

SEE, CMC-VII

Copy for information to:

Ihe Divisional Commissioner, 5 Sham Nath Marg, Delhi — 110054 \

: Ui e -110001
[he Commissioner of Delhi Police, Police Headquarters, Jai Singh Ro?d, New Delhi
Ve Legal Cell, DPCC, Sth Noor, ISBT Building, Kashmere Gate, Delhi-1 10006

B R

2
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File No. PI{CC/CMC -VII/NGTOA141/2023/MA77/2023/ (Computer No. 17y’
1387124/2023/CME 7 DPCC

# ‘
;,;f 147"ﬂ€\0“ Ve-4-

g o= ol
¥ FIRST INFORMATION REPORT
/ (Under Section 154 Cr.p.C.)
(rer 154 & ulsar wfgar & wga )
1.District (o) %&ﬁ?t P.5.(a7N): D.B.G.ROAD Year(®d): 2023  FIR No(W.§.f.4.):0065 Date ; 23/1124 73
2. Ace(s)(whirfe Section(sytaraod)):
~ 1PC 1860 2867188 o i
3. Ovourrence of Offence (T $T wes s
(a Day(fem):  THURSDAY Date From{femim a8y 23/11/2023 Date To(fewim am):  23/11/2023
Time Period (awa - Time From (¥ng ﬂ‘}* 21:45 hrs Time To (@wa oh):: 2145 hrs
(b information received at P.5.(UFT Sgi a7 wia gﬁ Jate(femim): 2371172023 Time 2348 h
{e3Ceneral Digry Refarence (e Eﬁi&w No(ufdf 0884 Date/Time 237114262 |- i
4. Type of Information (e i Written g
5. Place of Occurrence (8Egreds ) :
{a) Direction and Oistance from P.S (amr A gt sik  NORTH-EAST, 01 Kmis) Beat No(#fiz &.) : 0

{b) Address{uary: JN FRONT OF TT QFFICE 878 ,EAST PARK ROAD KAROL BAGH, DELHI
{c) In case, Outside the limit of the Police Station (af¥; arn @b Hamg & »
Nare of PS(esy s Districe(fany
6. Complainant / Informant (Rremyasat/qasmeef ):
{a Name(@m): HC (Head Constable) MUKESH KUMAR ,PIS NG.28012267 ,Belt N6.491/C

{h Date/Year of Birth (s=g Al 2470771982 Mationality oftoat:  INDIA A
{ciPassport No.(aradd 4. Date of Issue (i & f @AY Place of issue (&l ¢} &
{#l Ogcupation POLICE QFFICER

{e Address(uan: NO.491/C, D.B.C. ROAD, CENTRAL, DELHI, INDIA, 8588817715,

7. Details of Known/Suspect/Unknown accused with full particulars(attach separate sheet if necessary)(@Ta/ S | s
it g e wfgm i

- PAWAN SONKAR (5/0) GIRISH KUMAR SONKAR
(RO} H. NG 66 RAM VATIKA, BAREILEY, UTTAR F’R-M)Eﬁﬂ, INDIA

8. Reason for delay in reporting by the complainant/informant (FRrraoeaf ; geemaf gro Rt 28 & of wor & o
NO DELAY

9. Particulars of the properties stolen/invoived (attach separate sheet if necessary):

ShiNo. (.0 Propevty Type(Descriptiony Est Value(Rs. )0y (¢ 7))
1 EXPLOSIVES(SOME FIREWORKES CRACKETS ) -

2 :
Generated from eOffice by DINESH JINDAL, ALO(Jindal)Legal, ASST. LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 04/i<
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File No. DPCC/CMC-VII/NGTOA141/2023/MA77/2023/ (Computer Nos 179 31
1387124/2023/CMC 7 DPCC ; ‘

District CENTRAL (DELMG P.S: 13.B.C. ROAD Year: #9023 FIR Ng: 0883 Datar 2300 | %

10 Total value of property stolen (&) g% gvaly &1 3o “
111nguest Report / U.D. Case No., if any (gey wiftar fivé / qdrpemeor 7., of i

12 FAR. Contents (attach separate sheet, if required)(vem gamm RodhE wea): {

g Duty Officer &Tger &= DBG Road, Delhi e g8 wa § & w1 HC #7 gaad) HC Pradnm*
1891/C R checking DPCC staff Harsit JEE 3 9121 91T eiieht sreet & AN & v wwa w0 DY 4
a7 HC W gorie! €7 East Park Road in front of TT Office 878 East park Road Karol Badh
Delhi & T Tga SET 0 U 2w Hee A e are e Pawan Sonkar $/o Girish Kuma:
Sonkar R/o H. No 66 Ram Vatika Colony Bareil ly UP Age 34 Yrs M. No 830?770906 m—@_
Y e T TR YR W ﬁsﬁ’:ﬁ?ﬂ%‘mﬁ' e grer B U Ut vt 56 oft o g il
A R - weTe 3 T T §mmﬁaﬂwﬂﬁm§gw&mmﬁrﬁmﬂ%”
TS hT ATEY Sree @ uTh @ ¥ aﬂtﬁ g ¥ BareillyUP & 3fit oig verd ¥+ Bareilly UP am?
méﬁsnﬁﬁmﬁ%%&%ﬁaﬁ%%aﬁﬁ@ ST T T AT S 7 HC & et Pawan Sorx
Girish Kumar Sonkar % ZIf3= g1er uehs g2 URGAH tenfees Uyt # srwey Uerd 8 w1,
CHIDAMBARAM, 01MISSLE DESI, CROCODLLE PARK BRAND, CHIDHAMBARAM FIREWOKRS
FACTORY SIVAKAS! e teTar 4 2, @) Bz VADIVED PYROTECHCHS(P) LTD, 2 fit wedies 9 Ul
3 < aomey yeTE dt ge) urd e uﬁﬁsﬁmﬂmmammﬁwmm%ﬁmﬁw_;
AT et Y gt e ¥ amert Bigt 2oft MLK. 6t gt @ weltige e ged we s gier 8 1 0
o HIER aIE, Feh geawTel gamet HC Pradeep No 1891/C @t i€l &Y gewft Pawan Sonkar $/0 Girish |
Kumar Sonkar R/o H. No 66 Ram Vatika Colony BareillyUP Age 34 Yrs M. No 8307770, 06
of the driection's dated 06.10.2023 isssued by Delhi Polluction conrol committee vide ¢, |
DPCC/(10X10)(39)~ L&%ZOZ@/QEZ Dtated 06.10.2023 a Diary No. 12511265 /ACP Paha: ,ai
Dt. 10.10.2023 % e i JeTeie Hech 9 YA UTH USTR T sente i U /s 286/ 188 IPC an i
fovgren agliT gon enfor arenft @reger HC Pradeep No 1891/C SR@ms 4147 § Ho ﬁﬁﬁmmm :
%mammmnwamz&srgmm%ma@m 23/11/2023 at 09.45 PM, &1 &g fin
front of TT Office 878 East park Road Karol Bagh Delhi awta &b @it ggiit- 23111/202 3 &t
PM Sd HC Mukesh Kumar, 491/C, PS DBG Road, Defhi Dt 23.11,2023 ylera wrfengl ars i (1
wer @@ HC Mukesh 491/C g geiea &t &t w0 i Rt E DO @ HC Pradeep 1891/C &I
DO/Room ¥ e g&i ek i Wi W FIR No. 965/23 U/S 286/ 188 IPC @it gof CCTNS favar man
CCTNS Operator g7 CCTNS # Feed #ret us Copy Computerized FIR & /6 void &g +
Pradeep 1891/C gRT HC Mukesh 491/C %rrrerﬁgmémza oY #iYeRT ge %&wﬁm%z i
gietTe SeTer SHO |iger & aeond md By/DO

!
1 _

l'

13 Action TakenSince the above information reveals commission of offence{s) u/s as mentioned at Item No. 2:

(e et mvfengl): 5 Re aadies srerardl B wen werar § B R s swow wg |28 gede ane o )

{i)Registered the case and took up the O (A
(ot ol Pwars wray alte sriwr % e Sora
(ii)Directed (Name of the 1.0.)(ia aftrand} &1 am MUKESH  KUMAR Rank (ug):
HC {HEAD CONSTABLE)
Ne(d.): 28012267 to take up the investigation (@ st amua wrg & @9 & g e Ray aar; of
(iii Refused investigation due to(sis & OR (& wim 4oR s o)
(iv) Transferrad to P.S{(name)(am District{iren:

on point of jurisdiction (@ Safdwr B sew geriala)

F.LR read over to the complainant/informantadmitted to be correctly recorded and a copy given to the

free of cost : (Fmramwat / gernmal @ wrafiefy g ot ganf w2l vl ot ¢ avn 3w uw &l Piyges ermwaf B G

R.O.A.C(am.angdh): '

3
Generated from eOffice by DINESH JINDAL, ALO(indal)Legal, ASST. LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE wi) « 12/ 20 4 b




37 o

File No. DPCC/CMC-VII/NGTOA141/2023/MA77 /2023 / (Computer No. 17923
1387124/2023/CME' 7 DPCC

/
P,
4
L trict CENTRAL(DELHY PSS DEG ROAD Year: 2023 FIR No; 9385 Dater 231134
4
"4
" Lasignature | Thumb lmpression Signature of Officer
of the Complainant / Informant
(awraagl [ gamaal & genad /7 s w Py Name(FITERSHARANVEER SENGH

Rank (qe) St (SUB«INSPECTOR)
No.(d.): 28862302

15 Date and Time of despatch to the court:
(arerae § faor & Rmre sive wwn)y

4
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File No. DPCC/CMC-VII/NGTOAI141/2023/MA77 /2023/.{COmPYSeT, Nos 17931
87124/2023/CMG 7 DPCC |

7/

o
7/
¥

4 GENERAIL DIARY
/" District : CENTRAL (DELHD) P.S./Section:D.B.G. ROAD GD No. 00104

i 7

Date; 04/G2/2023 Time: 02:57:.03

4
'

/ Entry Made For :
; Rank / Name / PIS No. of Police
4 Giificer ¢
ASSISTANT SUB-INSPECTOR / ADESH KUMAR SHARMA/ 28910307 #
{

GD Type(s) : Arrival , Information , Preventive Action , Arrest/Apprehension/Bound
down in Preventive Action , Property Seizure , Property Deposited in
Malkhana

GD Subject: Arrival, Information, proceeding Preventive Action U/s
32/113 DP Act, Arrest/Apprehension/Bound down in ,
Preventive Action, Property Seizure, Property ‘l
Deposited in Malkhana ‘.
Act & |
Section: ‘
anNo. Act Section #
1- DELHIPOLICE ACT 1978 32/113 |

GD Brief :

¥ W ool 8 5 99 ASI ww e CT Raja Ram No. 1588/C 418 wiud PCR Call DD No
, 24 9 R st e @t e arrr € g wof B 5w ASE @) DD NO 2A fe w59 ASI 7%
i #W8 CT Raja Ram No. 1588/C 5@ @1 Ajmal Kha Park, Karol Bagh, Delhiggai s
i D] worr gon Pyt st 7 ASL 3 & 5 U e e AW uar 918 g Ashawani Sfo
Bhagat Ram Rfo H No. 2292, Bagchi Raghunath, Sadar Bazar, Delhi Age 35 year
T & 9 Mixerd) 7o U &9 o@ret & DJ au Y87 of 9 JEet Uk R 9 10 PM ¥ @15 D]
TR AFF SUPERME COURT & fRen el o1 Swfas o s Ufs 32/113 DP Act &
s @ i et W & @ Mixer colour Blue fé W BM 3 MGB82CXAaT 531 o &1 a6 W
] gfere 7 f@ur sran @ wiffer Aeramr @ T g9 Ashawani S/o Bhagat Ram 39w & '
IR AT R @ ae e g o B et ¥ ae saaR e e wn o el Swis
wRd weet Ufs 32/113 DP Act et sirer foam SR a9 gTene 1a SHO @16 @) qearm)
T e e oo vgeR Y 1 By Self

e

NOTE: COMPUTER COPY

Signature
ASSISTANT SUB-INSPECTOR / ADESH KUMAR
SHARMA/28910307

Lofil

5 )
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